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traffic accident, murder, theft, alcoholic 
offences, rape, adultery, embezzlement, 
forgery, illegal entry etc. 

(c) Acto'fding to the httesl information 
available with our Missions in the Gulf 
countrie~ ~ number of Indfin prisoners, 
countrywise, is : (1) BAHRAIN-3, (2) 
KUWAIT-95, (3) OMAN--35 (4) QATAR 
-22, (SY SAUDJ ARABI~-79 and (6) 
UNITED ARAB EMJRATES-450. 

(d) Our Missions in the Gulf countries 
get in touch with the concerned authorities 
wherever possible, see that tl,e trials are 

fairly conducted, and assist id securing 
early release. 

Ships being built in Indian Shipyards 

Sb3(;. SHlU Ct-IINt AKlANi i~NA : Will 
the Minister of SHIPPING AND TRANS-
PORT be pleased to state : 

(a) what are the particulars of the ships 
at present l:scing built in Indian shipyards, 
their DWT and estimated cost ; and 

(b) particulars of the organisations for 
whom these ships are being built dnd 1'.Y 
when they will be ready and dciivered lo the 
parties concerned ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI Z.R. ANSARI) : (a) and (b). 
The required information is being collected 
and wil I be laid on the Table of the House 
in due course. 

University Status to Jamie Millfa 

5037. SHRI ASHFAQ HUSSAIN : Will 
the Minister of EDUCATION AND 
CULTURE be pleased to state : 

(a) the details of main obstaeles in the 
way of awarding a full fledged and formal 
university status to Jamia Millia of Delhi ; 

(b) how many students are there in the 
technical, vocational and commercial gra-
duation courses of this institution ; and 

(c) the funds provided to this institution 
during the last three years by the University 
Grants Commission or Government ? 

f HE MiNistEil of' st A tE: bF tHE 
MINISTRIES OF EDUCATION AND 
CULTURE AND SOCIAL WEL-
FARE (SHRIMATI SHEILA KAUL): 
(a:) The Jamia Millia Islamia was decla-
red as an institution 'deemed to be a unirer-
sity' in 1962 in terms of Section 3 of the 
UGC Act and all the provisions of the Act 
apply to Jamia Millia as if it were a univer-
sit~ including the right to confer its own 
de~rees. There is no proposal under the 
consideration of Government for declaring 
it ns a full-fledged university. 

(b) A statement giving the number of 
students on roll in the various courses is 
attacHed. 

(c) The grants paid to Jamia during the 
last three years under Plan and Non-Plan 
are given below : 

(Rupees in fakh) 

Year 

1 

1980-81 UGC 
Government 

1981-82 UGC 

Non-Plan 

2 

73.54 
18.27 

81.91 

Plan 

3 

28.77 
5.00 

17.12 
0.13• 

Total 

4 

102.31 
23.27 

99.Q3 




